
 

GOVERNMENT OF INDIA 

MINISTRY OF LABOUR AND EMPLOYMENT  

RAJYA SABHA 

 UNSTARRED QUESTION NO. 1688 

TO BE ANSWERED ON 03.08.2023 

 

CHILD LABOUR RESCUE OPERATIONS 

 

1688. MS. DOLA SEN: 

 

Will the Minister of Labour and Employment be pleased to state: 

 

(a) whether Government has data in relation to the Child Labour 

Rescue Operations which took place in India in 2021-22 and 2022-

23; 

(b) if so, the details thereof, if not, the reasons therefor; 

(c) whether Government has data of the parents of the child 

labourers who have been linked to the relevant livelihood 

schemes in 2021-22 and 2022-23; and 

(d) if so, the details thereof, if not, the reasons therefor? 

 

ANSWER 
 

MINISTER OF STATE FOR LABOUR AND EMPLOYMENT 

(SHRI RAMESWAR TELI) 

 

(a) to (d): The Ministry of Labour & Employment had been 

implementing National Child Labour Project (NCLP) Scheme for 

rescue & rehabilitation of child labourers under which the children in 

the age group of 9-14 years are rescued from work,  enrolled in the 

NCLP Special Training Centres (STCs) and are provided with bridge 

education etc. before being mainstreamed into formal education 

system.  NCLP scheme has now been subsumed under Samagara 

Shiksha Abhiyan (SSA) Scheme with effect from 01.04.2021. The 

number of children who were rescued/withdrawn from work, 

rehabilitated and mainstreamed under NCLP Scheme during 2021-22 

and  2022-23 were 18137 and 13761 respectively. 

The parents of the Child labourers are benefited from 

various poverty alleviation and employment generation  programmes 

by different Departments/Ministries such as Health and Family 

Welfare, Women and Child Development, Social Justice , Tribal 

welfare  which improves the family income and enables the working 

children to attend  school.  
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